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(e) financial loss suffered;

(f) any action taken against cmy per-
son in the matter; and

(g) if so. the details?

THE MINISTER OF STATE OF THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI KHURSHEED ALAM
KHAN): (a) to (c). Due to the choking
of the verticul sewer line on 2nd January,
1983 only four guest rooms were affected
due to the overflow of water resulting in
dampness of some portion of the carpets.
The carpets were dried up immediately
and defects rectified. No delegate of the
International  Film Festival was moved
from Kanishka. The guests who turned
up without reservation were, however,
given accommodation in other ITDC
hote!s as Kanishka had no rooms to
\pare,

(d) to (g). The Deputy Chief Engi-
neer inspected the affected rooms and con-
ducted an enquiry which revealed that the
material which had choked the .ewer line
had inadvertently found its way into the
line from the upper floors of the hotel
where internal finishing works relating to
sanitary.  electrical and airconditioning
installations were in progress. The Sani-
tary  Contractor was cautioned und the
open ends of the pipes were properly

sealed to avoid any material getting into
the pipeline.
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Installation of Permanent Cyclone Warn-
ing Machinery on West Coast

923. SHRI R. L. BHATIA: Will the
Minister of TOURISM AND CIVIL
AVIATION  be pleased to state: what
measures have been or are being taken to
install some permanen: cyclone warning
machinery on the West Coast?

THE MINISTER OF STATE OF THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI KHURSHEED ALAM
KHAN):  The India Meteorological De-
partment has a cyclone warning machinery
on the East and West coast of the coun-
try. The Area Cyclone Waming Centre at
Madras serves the southern States on the
west coast viz. Kerala, Karnataka_ where-
as the remaining states on the west coats
viz. Maharashtra, Gujarat and the Union
Territory of Goa, Daman and Diu are
served by a similar centre at Bombay. ﬁ

2._ The Area Cyclone Warning Centres
receive meteorological data from a num-
ber of observatories comnected by fast
communication channels. They also carry
out surveillance through cyclone warning
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radars having a range of 400 km. instal-
led at Bombay and Goa. Arrangements
are also being made to instal radars at
Bhuj and Cochin during the next 2-3 years.

3. The Department regularly receives
cloud imageries from polar orbiting wea-
ther satellites which are very useful for
early detection of cyclones when they are
beyond the radar range over the sea.

4. The existing facilities will be further
improved after the second Indiun Geosta-
tionary Satellite (INSAT-1B) is launched.

Absorption of Casual Labour Working in
ITDC Hotels

924, SHRI ARJUN SETHI. Will the
Minister of TOURISM & CIVIL AVIA-
TION be pleased to state:

(a) whether Government are aware that
a number of casual labourers are working
in the ITDC’s hotels such as Samrat and
Kanishka since long;

(b) if so, whether Government proposc
10 issue instructions to the concerned au-
thorities to absorb them as per their qual-
fications as and when suitable vacancies ule
created there;

(¢) whether Government have collected
intormation that a number of such qualified
casual labourers who have been serving in
those hotels for more than six months are
also not considered for the jobs t¢ which
they are eligible and  outsiders are consi-
dered at the time of interview; and

(d) if so, whether Government propose
to issue instructions to the concerned au-
thorities to give them first chance and aftep
their performance, absorb them regularly?

1 HE MINISTER OF STATE OF THE
MINISTRY OF TOURISM AND CI1VIL
AVIATION (SHR1 KHURSHEED ALAM
KHAN): (a) According to business re-
quirements staff on casual/dailywage basis
is engaged in ITDC hotels tor temporary
periods.





